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CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH

O.A. 250 of 1994

New Delhi this the 4th day of February, 1994

Mr. Justice S.K. Dhaon, Vice—Chairman
Mr. B.N. Dhoundiyal, Member

Shri K.K. Goel

Shri Mohd. Mohsin

Shri Krishna Pal

Shri Sonil Kumar Sharma

Shri Krishan Mohan Sharma
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5 .Applicants

(All working as Assistant Engineer,
Civil Construction Wing, '
Director General All India Radio,
Soochna Bhawan (Lodi Complex),
New Delhi.

Versus

1- Director General,
All India Radio,
Akashwani Bhawan,
Parliament Street,
New Delhi.

2- Chief Engineer (Civil),
Civil Construction Wing,
All India Radio,
2nd Floor,
PTI Building,
New Delhi. .Respondents

Mr

ORDER (ORAL)

Justice S.K. Dhaon, Vice—Chairman

Learned counsel for the applicant states that

at this stage, this application is not pressed. Accordingly,

it is dismissed.
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(B.N. DHOUNDIYAL)

MEMBER (A)
04.02.1994
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vicE chairman

04.02.1994


